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was held an the 25th and 26th Feb-
ruary 1173 at Kanpur. The main points 
discussed were:-

Child of a district maristrate held on 
Ransom by Andhra Pradesb Agitators 

(1) General decline 
standards. 

4956. SHRI S. N. MISRA: Will the 
in moral Minister of HOME AFFAIRS be pleas-

ed to state: 

(2) Curbs be imposed on anti-
social and anti-national eleml'.nts 
and casteism. 

(3) Lack of facilities to the free-
dom fighters. 

Some of the decisions taken at the 
Conference and as reported by the 
State Government were:-

(i) Political prisoners should 
neither be awarded capital 
punishment nor should they 
be imprisoned. 

(ii) Preventive measures be taken 
against foreign agencies. 

(iii) Causes leading to death of 
Shri Chandra Shekher Azad 
be enquired into and severe 
action taken against those 
found guilty. 

(iv) Statue of Shri Ganesh Shan-
ker Vidyarthi be installed at 
Moti Jheel Kanpur. 

~ on entry of the Hindustan stan-
dard into Orissa 

4955. SHRI V ARKEY GEORGE: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether recently Orissa State 
unit of CPI had urged upon the Gov-
ernments of West Bengal and Orissa 
to ban entry of the Calcutta Daily The 
Hindustan Standard-into Orissa; and 

(b) if so, the reasons advanced by 
the unit therefor and the steps taken 
by Government in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
Bffi SINHA): (a) and (b). The in-
formation is being obtained· from the 
State Government and will be laid on 
the Table of the House shortly. 

4092 LS---3. 

(a) whether a chid of one of the 
District Magistrate in Andhra Pradesh 
was held on ransom by agitators and 
threatened to be thrown in the burn-
ing fire; 

(b) if so. the date of incident and 
the name of the Officer; and 

(c) how much damage has been 
caused to the family and properties of 
District Magistrate? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. ~  (a) to (c). 
According to the information received 
from the State Government, ne such 
inciden t has come to their notIce. 
However during the incidents of 21st 
November, 1972, the private property 
of Shri T. R. Prasad, District Magis-
trate of On.gole (Prakasam District). 
was attacked ond damage worth Rs. 
3,500/ -caused to it. His car was 
also burnt. 
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